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But the loads will vary with the
motive power.

Shri T. E. Vittal Rao: How many
locomotives were used?

Shri Shahnawaz Khan: In this parti-
cular case we used four locomotives,
three in the front and one in the
rear.

Shri Tddib Kumar Chaudhuri: I
wanted to know further whether the
aspect of wagon turnovers has been
considered, because, we know that a
Member of the Railway Board had
submitted a report in favour of these
long trains after his tour of the
United States. But I am not very sure
whether this aspect of wagon turn-
over in the present condition of our
track, wagon and station yard capa-
city and all that has been taken into
account. So I am interested to know
if that aspect has been taken into ac-
count.

S!U'! Sh~hllawa:t Khan: All that has
been taken into consideration, I do
not understand where the wagon
turn-round comes in. It means, a
wagon leaves a . 'on, goes to the
destination and then comes back to
the station

51,:"; "'''~{ljb l"mnar Ohaudhuri:
Whe. large number of wagons go in
these long trains and with our present
yard capacity that difficulty is likely
to arise. That is what I felt I want to
know whether that aspect has been
taken into consideration.

Mr. Deputy-Speaker: That also
shall be taken into consideration.

The l\'linister of Railways (Shri
Jagjivan Ram): As a matter of fact,
the turn-over will be better.

Shri T. B. Vittal Rao: As far as I
am aware, this experiment ....

Mr. Deputy-Speaker: He should
only ask if he is not aware.

Sbri T. B. Vittal Rao: ... was con-
ducted only at a siding station for a
few miles, i.e. near the Gua iron ore
mines. May I know whether the ex-
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periment will be conducted ovelr 100
or 150 miles?

Shri Shabnawaz Khan: The experi-
ments were conducted over the main
line Gua to Burnpur and no particular
difficulty was experienced. Only the
need was felt for better communication
between the front and the rear loco-
motives, because the train was some-
thing like 213 mile long. For that, we
are installing wireless sets.

Sm~lggHng of Rice and Paddy from
Orissa r:

"1081. Shrl R. C. Mum~k: Will the
Minister of Food and Agriculture he
pleased to state:

(a) whether it is a fact that the
State Government of Orissa have
made complaints to the Centre about
the smuggling of rice and paddy to
We~t Bengal from Orissa due to the
fixation of high price in West Bengal;
and

(b) if so, the action taken thereon?

The De"nty IVih:::ste~ of Food and
Ag::'ku',in:'e (Gh-d A.. M. Tlwmas): (a)
and (b), Th~l'e ha: been no such
specific complaint by the Orissa Gov-
ernrncnt. In 'V'\Te3tBengal there has
been 11;) pro cu-emcn' On fixed price
since June, 1959 and no question of
disparity between the Government
procurement prices in' the two States
arises. Smuggling is encouraged by
the much higher level of market
prices in West Bengal compared to
Orissa but this abnormal disparity is-
largely due to the separate cordoning
of the two States. The two States
are being joined to form one zone to
eliminate this disparity.

Shri B. C. l\luUick: May I know
what suggestions the Orissa Govern-
ment has made to keep the price at a
reasonabls level within the State of
Orissa, so that the poor consumers
who nurchase rice and paddy may not
be affected?

~

....•

Shri A. M. Thomas: The
Government suggested at one

Orissa
stage
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that the procurement price had to be
increased. As you know, we could
not accept that suggestion except an
enhancement in the case of superfine
varieties of rice. But even if the
procurement prices are increased, the
disparity wi1l not be eliminated to
any considerable extent, so long as
the West Bengal prices are very much
higher. With regard to the other
matter the House knows that the
Orissa' Government has been authoris-
ed by their legislature to make nego-
tiations in regard to this matter with
the Central Government as well as
the West Bengal Government.

Shri Panigrahi: When the price of
rice and paddy has not been fixed in
West Bengal and the price has already
been fixed for Orissa, may I
know how the movement of
rice and paddy from Orissa is going
to be affected by not fixing the pro-
curement price in West Bengal'?
ev-

Shri A. M. Thomas: As the House
knows, there is no procurement now
in West Bengal and so, there is no
question of fixing procurement price
in West Bengal.

Shri 'I'ridib Kumar Ohaudhur'i: Am
I to understand that this decision about
linking up of Orissa and West Bengal
has been taken finally and the Orissa
Government have given their final
consent?

i
:a Shri A. M. Thomas: With regard to

this matter, taking the sense of the
House and considering all the aspects,
I believe the hon. Minister himself will
make an announcement in this re-
gard in his reply to the food debate.

Shri Surendranath Dwivedy: Am I
to understand that because the Orissa
Government have not sent any com-
plaints regarding smuggling, the Gov-
ernment of India are not aware of the
problem that about 5 lakh tons of
rice are smuggled out of Orissa every
year across the bo-rder of Bihar,
Andhra and West Bengal? May I also
know whether they propose to take
any steps with regard to this matter?

The Minister of Food and AlP'icuI-
ture (Shrl S. K. Patil): That is exact-
ly the reason why this provision is
being made for a wider zone.

Shri Panigrahi: The Minister hag
stated that with a view to check
smuggling, this wider zone is being
made. May I know whether Gov-
ernment is aware that the Govern-
ment of Orissa were not able to pro-
cure 3 lakh tons of rice and paddy,
when they assured procurement of 4,
Iakh tons in the last procurement
season and how Government is going
to check this smuggling?

Shri A. M. Thomas: It is not only
to check smuggling that the bigger
zone is intended to be formed, but
on account of other circumstances also
which are too well-known to this
House. With regard to checking of
smuggling, we have ourselves sug-
gested that there must be a 'no move-
ment belt' on the borders of Orissa.
But due to the fear that it may un-
necessarily harass the peasants and
cultivators, the Orissa Government
did not accede to that, although we
ourselves suggested to the State Gov-
ernment that a 'no movement belt'
should be created. It is true that be-
cause of large-scale smuggling, it has
not been possible for the Orissa Gov-
ernment to procure the estimated
quantity, although no specific target
was fixed, as stated by my hon. friend.

Shri Harish Chandra Mathur: What
is the ruling price of rice in Orissa
today and what is going to be the
price, according to the estimate, after
the bigger zone is formed?

Shri A. M. Thomas: The ruling price
of rice at present varies from
Rs. 14-12-0 to Rs. 15 for coarse variety
and goes up to Rs. 17-15-0 for Bala-
sore rice, which is called batta. As the
House knows, prices in West Bengal
also have come down considerably and
we think Orissa price will not go un-
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duly high. We are also having the 
neeeeeary safeguards to see that 
Oriasa prices do not go up.

A r t  P&laniyandy: Large-scale smug
gling is going on in Bombay into 
Ooa . ----

Mr. Deputy-Speaker: The hon.
Mtmber it jumping from Orissa to 
Bmrtwy. Next question.
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